Regarding reported sale of a...  [30 April, 2015] ... Sex determination 13

st Iumamafer : TR i, Soft o o & ey vdie B 3= 98 S 8]
€, d8 8H D3l Why do you want to give that also to the Government?
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REGARDING REPORTED SALE OF
AMEDICINE FOR SEX DETERMINATION

sftp 4t @mft (RER) - STrwafy A8ie, T g e el ofTeT 8, against violation

of articles 14 and 15 of the Indian Constitution.

MR. DEPUTY CHAIRMAN: Which one?

SHRI K.C. TYAGI: It states, “The State shall not deny to any person equality

betore the law...”
MR. DEPUTY CHAIRMAN: Which clause are you referring to?

SHRI K.C. TYAGI: “Prohibition of discrimination on the ground of religion,
race, caste, sex or place of birth.” ¥, ™ IR fe wr | @1 T Hisae 2

MR. DEPUTY CHAIRMAN: What 1s this?

SHRI K.C. TYAGI: Listen to me, Sir. This is discrimination on the ground of
sex. ..(Interruptions).. This is for sex determination after consumption...

...(Interruptions)...
MR. DEPUTY CHAIRMAN: I am not understanding what you are saying.

aft oh. 7). carft: v W sREmom # w3 <3<t gamen, 3 een” srear
e 2, B9 S9HT TR B 1, dfT gRamn @) e | w2t @ e sis

RIS R B,
MR DEPUTY CHAIRMAN: What is your problem?

sft &l < rht : Swet BERM AR e T © elN AR i e wiier 8l et
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AeTHEId G HATTT W A HAL 9T WHSH b HAT d Iy HAl
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ot wdlen, @l u ug v =&l 21 . (@Ee).. $9fev 89 39 W agl 94l gl o
D ...(ATIT). .

MRE. DEPUTY CHAIRMAN: Why did you buy it? It is discriminatory.
...(Interruptions)...

st @l : wr, g3l arul ard de R L(FEEH).LHY, 0 11 b gH H
feram sirgan 2R e 1 W) gewst g1 anfsy, afear 981 g1 wnfzul i &b <k wiva
Fdt TR BT =fEul W, L (REgF) ...

MR. DEPUTY CHAIRMAN: What do you want me to do? What 1s your request?
...(Interruptions)...

#ft o, 7, <l e,  wre Arean g i w0 AT @1 AR < 1 S| e A i
& ETRT 11 SFHRATT TR T 8, T2 SUDT Sod & 21 SRATT TLHR T S9TH T 3797
§1'S A SR g1 81

aft SuUTafa : e SRR IR & AT 2

sft .30, @t W, eRer & srex o 98t & divwen €, S=i 57 Raamm
e f&am 21 Se awme faar 2 b O it ey @ 1 goe et 9t €1 frer gm
(FAIH)... ¥, # aT5d1 § [ s wRaeR g961 agi 9 gery, aifd v w ot &
ferari @1 S 9 TROTE 21 Wb I 99 ().

MR DEPUTY CHAIRMAN: No, please. ...(Interruptions)... Mr. Tyagi, is it the

product of a State Government or Central Government?

SHRI K.C. TYAGI: This 1s the product of a person who is having a Mimisterial
status in Government. He is the brand Ambassador of a particular State. How can a
particular State nominate a person who is propagating a product for ... (Interruptions). .

the sex determination? ... (Inferruptions)...
fiwrclt faga o1y (fwmae uden): 9, ¥18 454 951 91 21 ...(TM)...

MR DEPUTY CHAIRMAN: That is a State matter. ...(Inferruptions)... I think it
is for the State to look into it. ...(Interruptions)...

ot .4t wrft: =€), 9x, ws @18 9 TR
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MR. DEPUTY CHAIRMAN: What can we do? ... {Interruptions)...

SHRIK.C. TYAGI: You can ask the Health Minister to reply. The Health Minister
1s there. ... (Interruptions)... Sir, the Health Mimister 1s there. .. (Inferruptions)...

MR. DEPUTY CHAIRMAN: The point 1s, ..(Inferruptions).. No, no.
...(Interruptions)...

SHRI K.C. TYAGI: I want to know whether the Government of India under the
dynamic leadership of Shri Narendra Modi approve all these things. ... (Interruptions)...
It 1s the violation of the Scheme propagated by no less a person than the Prime Minister
himself in Parliament. ...(Interruptions)...

MR DEPUTY CHAIRMAN: Okay. Tyagiji, now yousitdown. ...(Interruptions)...

Y Y91 AT (STR UG : TE A1 591 BT HAN 8181 &1 S STS o WIEAT I 28
T a1 T UAR BIET 8l ..(GTH)...

MRE. DEPUTY CHAIRMAN: 1 will allow. 1 will allow. . .{(Interruptions)...
Please sit down. ...(Interruptions)... | will allow. Sit down. .. .(Interruptions)... Let me
understand. ...(Interruptions).. Please sit down. ... (Inferruptions)... I will allow you.
...(Interruptions)... Let me understand. ... (Inferruptions)...

SHRIMATI KANIMOZHI (Tamil Nadu): It should be banned. ... (Interruptions). .

MRE. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... Jayaji, please.
What are you doing? .. .(Interruptions)... No, please. ...(Interruptions)... No, no please.
...(Interruptions)... If such a propaganda like somebody says, some doctor says or
some clinic says or some pharmacist says that there is a medicine for selection of sex
or for option of sex ... ... (Interruptions)... 1 am speaking. ... (Interruptions)... | will call
you. I am speaking. What 1s this? If there is an effort ... .. {Interruptions)... No, sit
down. Tam speaking See, we need not fight over this. I{ there is an effort by anybody
with regard to selection of sex or option of sex by a medicine or even pre-natal sex
determination, they are all against the law. ... (Interruptions)...

SHRIMATI JAYA BACHCHAN (Uttar Prdesh): It should be banned. The
company should be banned. ... (Inferruptions)...

MR DEPUTY CHAIRMAN: Let me complete. They are all against the law and,
as you said, if this is being encouraged by a State or any Government, it is against the
spirit of the Constitution also. That I agree. But the Chair can do nothing about it. If
the Government wants to say something, Government can say.
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e @ geT 121 o) i ey &1 sft @imft <ft <1 Sern 2, @ At aewi = g9 faw
@l by Famm W e @18, | AT T de 1 A, TAN S9 H ganRli ¥ ww i afiw




16 Regarding reported sale ... [RAJYA SABHA] ... sex determination

S S 3 T a5 3 DI ©| S THE 1 Afehal & ded Pl W pra
a1 pls W e gar & g ol 1 s a1 wed 1 81 a9 A gH wwfEg v
3IR i Wit 31 e fob 9 397 qX & [ HpROT B ol " Y ST DA Al g,
S R 2, 718 9 ded & ATl Bl

sfimreft faga a1gy : 3% @ifts w® ywengem g AL, (aaET)...

st STag sreaR (- : wA ot g a1 @ ga a fon g o e
2, 399 IR d ..(ATEF)...

MR. DEPUTY CHATIRMAN: Okay. Hon. Health Minister, would you like
to get it enquired into? ...(Inferruptions)... Would you like to get it enquired into?
..(Interruptions)...

THE  MINISTER OF HEALTH AND  FAMILY  WELFARE
{SHRI JAGAT PRAKASH NADDA): Sir, this issue is related to the Department
of AYUSH, but the Government 1s serious on this matter. We will look into it and
appropriate action will be taken. .. (Inferruptions)...

aft o, 7). <amht W=, 397 979 Pifind out T 2 1 ..(AGEIT)..

sft ST SEay: WY, . (HAgM)... TE illegal © AT TE1 272 ...(AGEM)... 74T oft
ST T MR . ()0,

MR DEPUTY CHAIRMAN: Tyagi Ji, sit down. The Minister has said that
he will get it inquired and take appropriate action. ..(Inferruptions)... No, no;
nothing more. You cannot say anything more. It is not going on record.
...(Interruptions)...

oft &4, =i

MR. DEPUTY CHAIRMAN: Tyagi I, sit down. ...(Inferruptions)... Minister has
reacted to it. Sit down. ...(Interruptions). ..

SHRI JAVED AKHTAR: Sir, are we to expect the Minister to find out whether
...(Interruptions)... which can determine sex is legal or illegal? He wants to find it out!
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please, sit down. ...(Interruptions)...
3} HEaR s Aehdt: 99, ardfl @t it 4. (aE ).

MR. DEPUTY CHAIRMAN: Tyagi I, sit down. .. .(Inferruptions)... Now,
please. ...(Interruptions)... Everybody knows that sex determination 1s illegal. There
1s no doubt about that. .. (Interrupfions)... Now, please listen. The Mimister has said

* Not Recorded.
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that he would get it enquired. The Minister has given assurance to the House that he
would enquire it. ...(Interruptions). ..

SHRI JAVED AKHTAR: Will he enquire that it is illegal to determine sex?
...(Interruptions)...

MRE. DEPUTY CHAIRMAN: Mr Tyagi, sit down. Nothing more is needed.
...(Interruptions)... What do you want, Mr. Akhtar?

SHRI JAVED AKHTAR: Will he enquire that it 1s illegal to determine sex?
. (Interruptions)... T& FT 910 &1 @1 ©7 ..(FAGH)... T T gaqT A=A 2 F=0r udr
CARA? (G, 7 3119 A8 Il dRA? . (FII)... 319 T @i 8] Ul
TRN? ...(AFET)... 29 By 6 95 illegal 21 ...(FGIH)...

MR. DEPUTY CHAIRMAN: There is already a law in place. Why are vou
getting angry? .. (Interruptions)...

SHRI JAVED AKHTAR: Why can’t they say... ...(Interruptions)...

MR DEPUTY CHAIRMAN: Why should he say it? If the law is there, the law
is there! .. (Inferruptions)... Shrimati Jaya Bachchan. .. .(Inferruptions)...

SHRIMATT JAYA BACHCHAN: Sir, we do not want an assurance. We want a
definite answer. ... {(Inferruptions)...

MR. DEPUTY CHAIRMAN: The Minister has said he would enquire it and
come back. What more do you want? .. (Interruptions)...

SHRI SHANTARAM NAIK (Goa): Sir, action must be taken against
...(Interruptions)...

SHRIK. C. TYAGI: =

MR. DEPUTY CHAIRMAN: No, no. I am not allowing it. ... (Interruptions)...
You have said it. Sit down. Nothing more. ...(Interruptions)...

SEIR ST AP IR, ...(FALF)... 3T fepar] The T A-TARI 272 ...(FFET)...
fa e g1y A ep? WS BIRI? L. (... 2ATTH G el Thg e 87 ..(HAEgM)...

MRE. DEPUTY CHAIRMAN: Mr. K.C. Tyagi; not allowed. ...(Interruptions)...
No, no. Please take your seat. ...(Interruptions)... Mr. Tyagi, please. .. .(Interruptions)...
Not allowed. Mr. K. C. Tyagi, not allowed. ...(Interruptions)... Assurance has been
...(Interruptions)...

3} HEaR s Aehdt: 99, ardfl @t <t 4. ().

* Not Recorded.
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MR. DEPUTY CHAIRMAN: Please take your seat. . .(Imterruptions)... Mr.
Anand Sharma. ...(Inferruptions)...

oft TEAR A bt 31 81 aa1sy b g9 w1 e ? L (@EEM)... R 9 B8
€ h..(TIIM)... B Gd1 G172 .. HALT)... Udl T2, Y Bk R wch arl ol
ATAGF)... I 8H AT SaT &1 DY Hehdl B...(FTIT)...

MR. DEPUTY CHAIRMAN: Jaya Ji, Minister has given an assurance. Whatmore

do you want? ... (Interruptions)... He will come back to the House. ...(Interruptions)...

SHRIMATT JAYA BACHCHAN: Sir, they must give the assurance that they
would not only take the product out of the market, but they would ban the company

and take away the license of the company. .. (Inferruptions)...

oft FEAR SraT At Suwwrufer S, . (FEEM)... I A8 5o hed day
AR 2, . (FTT)... T G P T AT TaAd ol .. (FFETH)... Sir, it is wrong to
show this packet in this House. ...(Inferruptions)...

SHRIMATIT JAYA BACHCHAN: Sir, why can’t they give an assurance that they
will remove this product {rom the market and they will take away the license of a

company which is so gender-biased? ... (Interruptions). .

MR DEPUTY CHAIRMAN: Such assurance cannot be given now; he has to
enquire. What are you talking? Without an inquiry, the Government cannot declare an

action. ...(Interruptions)... He will enquire. ... (Interruptions)...

SHRI JAGAT PRAKASH NADDA: Sir, the hon. Member has raised an issue
and the issue 1s very serious. He has given me the details of it, the packet. First
of all, I would like to say that the Government is very serious about the sex-gender
ratio. And for that, not only the Health Department, the Department of AYUSH and
other associated and line departments are also working in this direction. Beti bachao
beti padhao is a very serious and a very important issue. ...(Inferruptions)... 1 am

speaking; | am giving an assurance. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Please listen. .. (Interruptions). .

SHRI JAGAT PRAKASH NADDA: Tt is very important. Hon. Prime Minister
is personally monitoring this programme and seeing to it that it gives positive results.
This issue has come up. It is an issue that needs to be discussed and it should be

enquired. All aspects will be inquired into and appropriate action will be taken.

MR. DEPUTY CHAIRMAN: And come back to the House.
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SHRI JAGAT PRAKASH NADDA: Yes, Sir, and come back to the House.

MR. DEPUTY CHAIRMAN: That is all. That is the end of it. Shri Anand
Sharma. ...(Interruptions)... Shri Anand Sharma. .. (Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Sir, through vou, my request 1s, it
1s not only an issue of gender bias. It 1s correct and it 1s important, but the issue 1s also
of spreading of obscurantism. It is the spread of obscurantism which is aganst the

scientific temper. Please have that aspect also inquired. ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: T agree with that.

SHRIMATI JAYA BACHCHAN: Sir, what is the meaning of appropriate action?
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay; Shri Anand Sharma.

fragr & a1 (h AT el 3nere): W), s T A S @ E A A wres
Hal oft @1 e 59 @l fer aredl §1 U dl RIS spurious B AT A817 SH®)
authenticity R E? 31T $g argeN U A &1 €, 91 fiepd ha 2 oflY 39T Idar
AN BT 2| OT21 O 39 GdTs &1 A& 2, 3D a1 @1 a18v & I8 authentic 2, 78
laboratory test ¥ TorT 2, FIFRG 71 g9ep! ot =R faem 2 2 72 ferr 21 ... ().
Agd) ofl il S @) a1t ae X2 2, U8 forgedr & fery ik g9 Hid gfan & ferg aga
sradt el gRamn, vord, et anfe o at asieal o @ sal ue wE 21 59 geer d
el 1 9Td ey, d A 8 fb 598 7 s dg = anfey, afen godb ferg v €, @it
T 59 998 Bl Gdls 991 7, ST ol &1 Rl ...(TGEI ). .

o> 6 5e ngtal g e e S S i 2 eom 1 (A o N ilin) b G s Bt

o3 LS 1Syl o Uil B 5l gl Oleea € spurious S ol fung b = authenticity S0 18
£l i 18 Al gal S Ghr o Uy SIS Gl gl o S BRI s o (2 G (ol UL g2
ag oS s BeSn siguthentic b 08 8K € (ol 5 g staie o 0 g B o Sl g 5l ogs ¢
G310 000 el sl S Gl gihyog e g oS L (S Sba g o ) (A 2 WS o
s i gl - ) B T alaat (S & B e s s G elab el - g g K
com olooseal s S GalacSile ila U S o cayem o) ol oS s o i 0m 0S G 50 s e
—(lalad) s Ala S e S ol egn T G S b el K

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I have a one-line

suggestion. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The Mimster has rephes. ... (Interruptions)...

T Transliteration in Urdu Seript.
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SHRI SUKHENDU SEKHAR ROY: Sir, [ agree with what the hon. Minister has

said. ...(Interruptions)... | have only a one-line suggestion. ...(Interruptions)...
sl faga SrgR: W=, sefifory a1 =ure | sard 2 .. (™).
MR DEPUTY CHAIRMAN: Viploveji, whathappenedtoyou? ... (Interruptions)...

SHRI SUKHENDU SEKHAR ROY: Sir, [ have only a one-line suggestion because

this packet of so-called medicine shows that it has got a licence. ... (Inferruptions)...

ft HEAR AT Aehd 1 : 93, A @ise 207h 2018 81 ..(HIIF)... H, &1 Dbig
AR ggw 99 avg & el i 8T 1 wge & sigy ar gad 87 g9 Hetr |
# AR Wil AT Z) . (TFEIH). .

3} gEivg ¥R TR 31 2, B9 59l TR O XE B (e ). .

SHRI MUKHTAR ABBASNAQVI: Sir, I want aruling on this. ... (Interruptions). .

MR. DEPUTY CHAIRMAN: It cannot be shown. ...(Interruptions). .
1 g IER IW: SN ©, BH DI 8] [T X8 81 ...(FAIF)...
SHRI MUKHTAR ABBAS NAQWVI: Itis a wrong thing. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Already the Minister has given an assurance.
...(Interruptions)...

ft HEAR Stear Tt 12, 2R 21g w2t 4 syl o g8d "e @ Gk a9
THETT BT MR 91 7120 3R araweny &, saa) Mafsori s, gufey us die 7l
21 .. (FITF)...

SHRI SUKHENDU SEKHAR ROY: Why is the Minister so impatient? I have
only a one-line suggestion. ...(fnferruptions)...

MR DEPUTY CHAIRMAN: What is your suggestion?

SHRI SUKHENDU SEKHAR ROY: Tam making a suggestion. ... (Interruptions). .

I have only one line suggestion. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Okay. Give the suggestion.

SHRI SUKHENDU SEKHAR ROY: The product shows that it has got a
licence and it is an Ayurvedic product as per the packet available in the market. The

Minister has promised before this House that the Government would undertake an
enquiry.
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MR. DEPUTY CHAIRMAN: And take action.

SHRI SUKHENDU SEKHAR ROY: And take action also. But till such period,

the enquiry is completed the sale of the product must be suspended in the market.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: I think the Government can look into the feasibility
of that also. Now, Shri Anand Sharma, but not on this subject. This subject 1s closed.
...(Interruptions)...

sft stree Tt (Rromer) : wR, 7 g fawe 93 T gl v Bl L (aET). .

oft faeT et (Rrerer) s W, SR effaw A S Aed ferd e &, 2my 9 we aat el
PIATLS &, o GHRT ¥ hd A7 .. .(TIEH)...

MR. DEPUTY CHAIRMAN: Mr. Vijay Goel, let us come back to this subject.
...(Interruptions)... Sit down. ...(Interruptions)... U 21y 301 L. (T, .

el SR SR W) LL(STEEE).
sft Sgpvmafa: s oft, o= ey A3l (). .
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AT B ...(TFT)...

st Sgwvmafa: SR Sft, o= ang i) .(aE™). ..

REGARDING REPORTED STATEMENT ON FARMERS' SUICIDE
BY AHARYANA MINISTER

sf} 3rs AT (YTORRI): W 1 ST Ag e, # o Hiead I g He o Bl
e ATh (e el Aredl g Ueb a9 1R fawer w1 g3 A ae |, g e g | |l
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oft SugTafy: 399X 94l 8178, then what you want?

st sFg Y T, ol sRATT & U AT A, S AR G BT 8, SID] DRIT
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